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HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKOTA |
ORIGINAL APPLICATION NO.68/2022(EZ)

IN THE MATTER OF:-

Sunrise Colony through its Chairman & Anr .... Petitioner
Versus

State of Nagaland & Ors. ....Respondents

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO.5-
NAGALAND STATE POLLUTION CONTROL BOARD

[, K. HUKATO CHISHI, S/o Late Kyezhu Chishi, Age 48 years, working as
Member Secretary, Nagaland Pollution Control Board, Nagaland-
797112, do hereby solemnly affirm and declare as under :-

1. That in my official capacity, in the above-mentioned matter, 1 am fully

conversant with the facts and circumstances of the case and competent

to swear this affidavit.

“7. Considering these facts, we deem it appropriate (o
constitute a Committee comprising of the following members. —
i. Scientist from the Central Pollution Control Board,

Regional Olffice, Shillong;
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ii. Scientist from the Nagaland State Pollution Control
Board;

iii. ~ Professor from the Centre for Environment, lITGuwahati;
and

v.  Deputy Commissioner, Dimapur District.

8. The Committee shall visit the site in question and carry out an
inspection and thereafter submit its report on affidavit within

one month.

9. The Committee shall submit its report on the following

points:-

a) The Committee shall assess the total amount of solid and
liquid wastes generated by the Dimapur Municipal
Council and its process of disposal as per the Solid Waste
Management Rules, 2016;

b) Quantum of Legacy waste to be quantified and steps taken

Jor bio-mining of the Legacy waste to be recorded in the
report; |

c¢) The Committee shall also suggest whether present
dumping site is in accordance with the siting criteria as
per the Solid Waste Management Rules, 2016 and if not,
suggesl alternative measures.

d) The Committee shall also assess whether leachate is being
Jormed in the dumping site and if so, what is the amount
being leaked thereby causing soil and groundwater
pollution;
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— /) The Committee shall also suggest remedial measures to

rectify the damage caused to the environment.”
3. It 1s stated that pursuant to the direction of this Hon’ble Tribunal,

notice was dated 3.10.22 was issued by the Nagaland Pollution Control
Board notifying the Constitution of the Committee as directed.

A copy of the notice dated 3.10.2022 issued by the Nagaland Pollution
Control Board is marked and annexed as Annexure R/1.

That the Committee held its 1% meeting on 7.10.2022 and subsequently
two more meetings were held on 14.10.2022 and 29.10.2022
respectively.

Copies of the minutes of the meetings held on 7.10.2022, 14.10.2022

and 29.10.2022 are marked and annexed as Annexure R/2.

. That a report has been prepared by the Committee pursuant to the

meetings and submitted point-wise as directed by this Hon’ble

Tribunal.
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A copy of the Report of the Committee along with its ‘annexures is
marked and annexed as Annexure R/3.
6. I say that the facts stated in the above paras are true and correct to the

best of my knowledge and information.

ey

DEPONENT

Member Secretary
Nagaland Pollution Control Board

VERIFICATION Nagaland : Dimapur
Verified at Dimapur on this the 07" day of November, 2022 that the

contents of the above affidavit are true and correct to the best of my
knowledge and belief. No part of it is false and nothing material has

been concealed there from.
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.Mm, ANNEXURE- R/1
="° ,‘ - NAGALAND POLLUTION CONTROL BOARD

= i Signal Point, Dimapur — 797112, Nagaland
# Tel.: 03862-245727, TeleFax; 03862-245726
“ Website: www npch.nagaland gov.in e-mail: npcb2@yahoo.com

NPCB/NGT-0.A.68/2022/ ~~ Dated: 03/10/2022

NOTICE

Notice is hereby issued in respect of Hon'ble NGT O.A. NO.68/2022/EZ, Dated
22.09.2022. As per the committee constituted by the Hon’ble NGT Court, Eastern Zone
Bench, Kolkata, the Committee Shall have the following members:

1. Shri. M.K.Chaudhary: . Scientist - F, Regional Director, CPCB.
Shillong, Meghalaya

2. Shri. Yanathung Kithan: :  Scientist - B, Nagaland Poliution Control
Board, Dimapur, Nagaland.

3. Prof. Ajay Kalamdhad: . Professor, Dept of Civii Engineering &
Centre for the Environment, lIT Guwahati,
Assam.

4. Shri. Sachin Jaiswal IAS: :  Deputy Commissioner, Dimapur,
Nagaland.

The Committee shall submit the reports on the following points:

(a) The Committee shall assess the total amount of solid and liquid wastes generated by
the Dimapur Municipal Council and its process of disposal as per the Solid Waste
management Rules, 2016;

(b) Quantum of legacy waste to be quantified and steps taken for bio-mining of the
legacy waste to be recorded in the report;

(c) The Committee shall suggest whether present dumping site is in accordance with the
Siting Criteria as per the Solid waste Management Rules, 2016 and if not, suggest
alternative measures

(d) The Committee shall also assess whether leachate is being formed in the dumping
site and if so, what is the amount being leaked thereby causing soil and ground water
pollution;

(e) The Committee shall also assess the damage caused to the environment on account
of unscientific disposalof solid waste and liquid waste and compute Environmental
Compensation accordingly; and

() The Committee shall also suggest remedial measures to rectify the damage caused
to the environment.

The Nagaland Pollution Control board shall be the Nodal Office for filing the report of
the Committee on affidavit and for all logistic purposes.

Member Secretary
Nagaland Pollution Control Board




", " NAGALAND POLLUTION CONTROL BOARD

" Signal Point, Dimapur — 797112, Nagaland
7 Tel.: 03862-245727, TeleFax; 03862-245726
Website: www.npch.nagaland. gov.in e-mail: npcb2@vyahoo.com

NPCB/NGT-O.A.68/2022/ 74 2.9 — 33/ Dated: 03/10/2022
Copy to:
1. Shri. M.K.Chaudhary, Scientist - F, Regional Director, CPCB. Shillong, Meghalaya.
2. Shri. Yanathung Kithan, Scientist - B, Nagaland Pollution Control Board, Dimapur,
Nagaland.
3. Prof. Ajay Kalamdhad, Professor, Dept of Civil Engineering & Centre for the
Environment IIT Guwahati, Assam.
4. Shri. Sachin Jaiswal IAS, Deputy Commissioner, Dimapur, Nagaland.
5. Ms. K Enatoli Sema, Advocate on Record, Standing Counsel for the state of

Nagaland, Supreme Court of India for kind information.

e €
Member Zecretary

Nagaland Pollution Control Board
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ANNEXURE- R/2

¢ & % NAGALAND POLLUTION CONTROL BOARD
B Signal Point, Di — 797112, Nagaiand
\&ﬁ??i Te;gngsagr‘a%sggfx;;e’:a X: 0385;-92?!;?26

""mﬂ'ﬁé Website: www.npch. nagaland.gov.in E-mail: npchb2@vahoo.com

Meeting minutes of the 1*' Committee meeting on NGT O.A No. 68/2022/EZ

relating to Sunrise Colony Vs State of Nagaland & Ors held on 07" October, 2022

at 11:00 am.

Meeting on the 1% Committee meeting constituted under the direction of the Hon'ble
NGT Eastern Zone Bench, Kolkata vide O.A No. 68/2022/EZ relating to Sunrise Colony
Vs State of Nagaland & Ors was held on 07" October, 2022 at 11:00 am through Virtual
Conference (VC).

1

Shri K Hukato Chishi IFS, Member Secretary, Nagaland Pollution Control Board
welcomed the Committee Members and briefed them about the constitution of the
committee.

All the Committee members introduced themselves and the experience they have
w.r.t waste management.

Prof. Ajay Kalamdhad, Dept. of Civil Engineering, lIT Guwahati, Assam highlighted
the experiences about the study of solid waste and citing the SWM rules, 2016
wherein segregation of waste is one of the main priority.

He also highlighted through the use of GIS technology sitting of new dumpsites can
he carried out. He cited an example of the Guwahati Municipal Corporation.

Shri M. K. Choudhury, Scientist-F & Regional Director, CPCB, RD North East,
Shillong highlighted about the sitting criteria of the dumpsites framed by the Central
Pollution Control Board and also the importance of the buffer zone to be maintained
in the dumpsites.

Shri K Hukato Chishi IFS, Member Secretary, NPCB highlighted the land holding
system in the state and share the difficulties faced in shifting and acquiring a new
land for a dump site where the landowners and nearby villages object for setting up
any site for dumping of waste.

Smt. Mhalo Humtsoe, Additional Deputy Commissioner, Dimapur also cited the
difficulties faced in acquiring a new land for the dumsites citing an example where in
previous years some land were earmarked in Zani Village and Khusiabill/Shozukhu
village areas, however the landowners refused to let it use as a dumping site for
waste.

She also emphasised about the methodology to be implemented.

The Committee Members after discussion had fixed a date for meeting at Dimapur
on 14™ October, 2022 at 12:00 noon venue DC Office, Dimapur.

Enclosed. Annexure 1-List of participants.

(7] s
K Hukato Chishi, IFS

Member Secretary
Nagaland Pollution Control Board




& % NAGALAND POLLUTION CONTROL BOARD

‘, Signal Point, Dimapur — 797112, Nagaland
‘b@ v Tel.: 03862-245727, TeleFax; 03862-245726
Ty ¢ #& Website: www.npch.nagaland.gov.in E-mail: npchb2@®yehoo.com

Annexure 1
List of participants who attended the Video Conference (Online):

1. Shri K Hukato Chishi IFS, Member Secretary, Nagaland Pollution Control Board

2. Shri M. K. Choudhury, Scientist-F & Regional Director, Central Pollution Control
Board, Regional Directorate North East, Shillong.

3. Prof. Ajay Kalamdhad, Dept. of Civil Engineering, IIT Guwahati, Assam.
4. Smt. Mhalo Humtsoe, Additional Deputy Commissioner, Dimapur, Nagaland.

5. Shri Yanathung Kithan, Scientist ‘B’, NPCB, Dimapur.

5.

Member Secretary
iagaland Pollution Control Board
Nagaland Dimapur
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‘%‘s NAGALAND POLLUTION CONTROL BOARD

Signal Point, Dimapur — 797112, Nagaland
’ wcw , Tel.: 03862-245727, TeleFax; 03862-245726
’*m Website: www.npch.nagaland gov.in E-mail: npch2@yahooc.com

Meeting minutes of the 2" Committee meeting on NGT O.A No. 68/2022/EZ
relating to Sunrise Colony Vs State of Nagaland & Ors held on 14™ October, 2022
at 12:00 noon.

Meeting on the 2" Committee meeting constituted under the direction of the Hon'ble
NGT Eastern Zone Bench, Kolkata vide O.A No. 68/2022/EZ relating to Sunrise Colony
Vs State of Nagaland & Ors was held on 14™ October, 2022 at 12:00 noon in the DC
Office, Dimapur.

1. Shri K Hukato Chishi IFS, Member Secretary, Nagaland Pollution Control Board
mentioned about the study of waste generation carried out by Nagaland Pollution
Control Board. Wherein, he had also mentioned that compartment wise vehicle is
not available with the DMC thus inability for the collection of the segregated waste.

2. Shri Sachin Jaiswal IAS, Deputy Commissioner, Dimapur cited the financial
difficulties faced by the Dimapur Municipal Council where payment of the salaries of
the staffs are pending for several months.

In this regard, he cited the importance of the role to be played by the State
Government particularly by the Urban Development Department & Municipal Affairs
Department in the waste management part where equipments and machineries for
waste collection, segregation and disposal needs to be addressed.

3. Shri M. K. Choudhury, Scientist-F & Regional Director, CPCB, RD North East,
Shillong had suggested that if the State Government can bring out a notification
where a buffer zone around the dumpsite will be notified as non-residential area.

He had also suggested that a joint effort team of DMC engineering wing, NPCB and
PWD to be formed to study and quantify the legacy waste in the present dumpsite.

4. Shri Yanathung Kithan, Scientist ‘B’, NPCB also cited the field study which is carried
out in the DMC dumping site where loads of vehicles i.e. Tractor, mini dumper and
dumper, are segregated and composition of waste are being recorded.

5. The Committee Members after discussion had fixed a date on 15™ October, 2022 to
visit and inspect the dumping site of Dimapur Municipal Council at 10:30 am.

Enclosed: Annexure 1-List of participants.

1w
K Hukato Chishi, IFS
Member Secretary
Nagaland Pollution Control Board
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Annexure 1

List of participants who attended the meeting on 14™ October, 2022:

1. Shri K Hukato Chishi IFS, Member Secretary, Nagaland Poliution Control Board
2. Shri Sachin Jaiswal IAS, Deputy Commissioner, Dimapur

3. Shri M. K. Choudhury, Scientist-F & Regional Director, Central Pollution Control
Board, Regional Directorate North East, Shillong.

4. Shri Yanathung Kithan, Scientist ‘B’, NPCB, Dimapur.

ABSENT:
1. Prof. Ajay Kalamdhad, Dept. of Civil Engineering, IIT Guwahati, Assam

ok

K Hukato Chishi, IFS
Member Secretary
Nagaland Pollution Control Board




[;"“% NAGALAND POLLUTION CONTROL BOARD
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MEETING MINUTES FOR THE 3™ COMMITTEE MEMBERS ON NGT O.A NO.
68/2022/EZ RELATING TO SUNRISE COLONY VS STATE OF NAGALAND & ORS

Meeting for the 3" Committee Members on NGT O.A No. 68/2022/EZ relating to
Sunrise Colony vs State of Nagaland & Ors was held on 29" October, 2022 at 02:00
PM through Virtual Conference (VC).

The Committee Members discussed the draft Committee Report to be submitted
to the Hon'ble NGT and had suggested and discussed the following issues.

1. The importance role of the State Government particularly the Urban
Development Department & Municipal Affairs Department to financially support
the DMC for setting up the waste management processing site and its
recommendations.

2. The DMC to install CCTV cameras for monitoring of the dumping site for any fire
or untoward incidences.

3. The Committee Members as per the Hon’ble NGT direction had compiled,
assessed and monitored the DMC dumpsite and accordingly drafted the
Committee Report in a period of 1 (one) month.

The meeting ended with all the present Committee Members agreeing to submit the

Committee Members Report to the Hon'ble NGT.
%f': '
(1'%

K Hukato Chishi, IFS
Member Secretary
Nagaland Poliution Control Board
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@ ; Tel.: 03862-245727, TeleFax; 03862-245726
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Annexure 1

List of participants who attended the meeting on 28" October, 2022:

1 Shri K Hukato Chishi IFS, Member Secretary, Nagaland Pollution Control Board.
2. Shri Sachin Jaiswal IAS, Deputy Commissioner, Dimapur.

3. Shri M. K. Choudhury, Scientist-F & Regional Director, Central Pollution Control
Board, Regional Directorate North East, Shillong.

4. Shri Yanathung Kithan, Scientist ‘B’, NPCB, Dimapur.

ABSENT:

1. Prof. Ajay Kalamdhad, Dept. of Civil Engineering, IIT Guwahati, Assam

‘A’Zl'j“"

K Hukato Chishi, IFS
Member Secretary
Nagaland Pollution Control Board
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ANNEXURE- R/3 13

a) The Committee shall assess the total amount of solid and liquid wastes generated
by the Dimapur Municipal Council and its process of disposal as per the Solid
Waste Management Rules, 2016;

The Committee inorder to get the assessment of the solid and liquid wastes generation
had sought the information from the Dimapur Municipal Council (DMC), thereby it had
submitted a report regarding the solid waste and liquid waste generated per day
(Annexure 1).

b) Quantum of legacy waste to be quantified and steps taken for bio-mining of the
legacy waste to be recorded in the report;

The Committee had directed the Engineering Wing of the Dimapur Municipal Council
(DMC) to quantify the quantum of legacy waste in the present dumpsite and accordingly
the DMC through a Third Party M/s LAMPS Pvt. Ltd, Kohima had carried out an
assessment of the quantum of the legacy waste (Annexure 2).

Through the assessment carried out by the Third Party it had assessed that around
1,04,620 MT of legacy waste is present at the DMC dumpsite (Annexure 3).

For the bio-mining process the DMC had come to an agreement with the Third Party M/s
CY Enterprise, wherein, an MOU is already signed between DMC and the Third Party to
carry out bio-mining of the legacy waste which has a capacity of 150 TPD. However, the
Third Party could not carry out the biomining work due to late delivery of the machineries
and equipments (Annexure 4).

c) The Committee shall also suggest whether present dumping site is in accordance
with the Siting Criteria as per the Solid Waste Management Rules, 2016 and if not,
suggest alternative measures.

The Municipal Solid Waste (Management & Handling) Rules, 2000 came into existence
in the year 2000 vide notification No. S.O. 908(E) Dated New Delhi, the 25" September,
2000 and the Solid Waste Management Rules, 2016 came into existence in the year
2016 vide notification S.O. 1357(E) Dated New Delhi, the 8th April, 2016, whereas, the
present Dimapur Municipal Council dumping site was established in the year 1996.
Therefore, during the time of establishment of present DMC dumping site, the citing of
criteria as per SWMR, 2016 does not arise.

After the implementation of the Rule and its awareness, the NPCB after an inspection
and monitoring carried out had written a letter to the Government of Nagaland vide
NPCB letter no. NPCB/MSW/40 Dated 12.08.2014 (Annexure 5) and also to DMC vide
NPCB letter no. NPCB/MSW/16 Dated 05.08.2014 (Annexure 6) for allocation of suitable
land for dumpsite in accordance with Schedule Ill of the Municipal Solid Waste
(Management & Handling) Rules, 2000, however, till date the Government is unable to
acquire an appropriate site to set up a scientific waste processing management site for
Dimapur city in accordance to the Nagaland Integrated Waste Management Policy, 2019
and Solid Waste Management Rules, 2016.

d) The Committee shall also assess whether leachate is being formed in the dumping
site and if so, what is the amount being leaked thereby causing soil and ground
water pollution;

The NPCB had conducted water monitoring analysis in and around the dumpsites in the
year 2014 (Annexure 5) and 2022 (Annexure 7).



f)

The water analysis report as per the samples taken in the year 2022 wherein the
Location 1,2,3,4 and 6 falls within the Sunrise Colony and Location 5 within the DMC
dumping site itself. The results indicates that’s the water conditions in all the locations are
within the permissible limit and the dwellers are using it for drinking purposes.

A comparison of the data for 2014 and 2022 shows that the water quality has improved
within a period of time as per the analysis report carried out by NPCB in the downstream
of the River Dhansiri, which is as follows:

Sl. no | Parameters 2014 2022

1 pH (mg/L) 6.98 7.4

2 Dissolved Oxygen (DO) (mg/L) 4.8 5.9

3 Biological Oxygen Demand 13 2.16
(BOD) (mg/L)

With the recent water analysis carried out on 18™ August, 2022 it was observed that the
water quality in the up-stream and down-stream and the ground water in and around the
dumpsite shows relatively good results. Which may indicate that the results of the water
monitoring test as non hazardous this might imply because Dimapur does not have any
chemical or hazardous generating industry so since the waste are mostly household and
inert waste.

Since, the decomposting wastes are mostly households, the dissolve materials may be
relatively harmless and the presence of toxic chemical may be minimal.

The Committee shall also assess the damage caused to the environment on
account of unscientific disposal of solid waste and liquid waste and compute
Environmental Compensation accordingly; and

Earlier the dumpsite was surrounded by forest but with the expansion of the city the
waste generation increased and there was an incident of fire, foul smell and flies. As
such the NPCB issued a letter to Urban Development Department vide letter no.
NPCB/RWMR/45 Dated 17.08.2016 for strict implementation of Solid Waste
Management Rules, 2016 (Annexure 8). And with the implementation of bioremediation
process which had been carried out the incidence of fire, foul smell and flies have been
controlled and reduced.

The DMC have erected perimeter wall all along the dumpsite, thereby public safety is
ensured and incidence of fire is effectively controlled. Because of the bioremediation
practice in the dumpsite, bad odour from dumpsite is minimal, incidence of flies and
picking of birds is also controlled.

As stated in the Committee report under Clause (d) submitted before the Hon’ble Court,
the damage by leachate caused to the environment may not be very serious in nature.
However, Effluent Treatment Plant for leachate needs to be installed at the earliest.

The Committee shall also suggest remedial measures to rectify the damage
caused to the environment.

a) To advice the State Government to find an appropriate site complying with the
SWM Rules, 2016.

b) In the meantime, where an appropriate land is being process the DMC are
directed to comply with the following directions:



Vii.

viii.

Xi.

Xii.

c) The

15

To prepare an Action Plan for waste management.

To implement strict enforcement of waste segregation from source.

To continue the bioremediation process.

Creation of green belt and buffer zone.

Install Weigh Bridge in the dumpsite.

To construct a concrete slab for waste processing (segregation process).

Construct linear drainage inside the periphery of the dumpsite to protect the
water and soil environment.

To construct Effluent Treatment Plant for treatment of leachate.
To construct Feacal Sludge Treatment Plant with higher capacity.
To expedite the biomining process with the Third Party.

Dumpsite has to be fenced completely and an additional fence on the sides
towards River Dhansiri.

To install CCTV cameras for monitoring of the dumpsite for any fire or
untoward incidences.

Urban Development Department, Nagaland and Municipal Affairs

Department, Nagaland to extend the financial implications needed to set up the
waste processing facility as recommended by the Committee Members to the
Dimapur Municipal Council for better solid waste management.



Arnevure- I Ca)

REPORT OF DAILY GARBAGE COLLECTION WEIGHTMENT CERTIFICATE
16-Aug 17-Aug 18-Aug 22-Aug 23-Aug
# Vehicle anlea;;ls: Trip 1 Tl;p Total | Tripl | Trip2 | Total | Trip1 Tl;p Total T':p T;p Total T':p Tl;p Total
1 | Dumper1 8430 | 7110 | 9420 | 16530 | 6760 6760 | 7920 | 6700 | 14620 | 7780 7780 | 6120 | 4560 | 10680
2 | Dumper 2 8370 | 8580 8580 | 2670 | 7030 | 9700 | 5660 | 7430 | 13090 | 6250 | 2840 | 9090 | 6530 6530
3 | Dumper 3 6910 | 5950 5950 | 5080 | 4980 | 10060 | 10700 | 4700 | 15400 | 5030 | 3720 | 8750 | 5820 5820
4 | Dumper 4 6450 | 4940 4940 | 3450 3450 0 | 4590 4590 | 4370 | 2330 | 6700
5 | Dumper 5 6710 | 4090 | 5240 | 9330 | 4500 4500 | 4130 | 5600 | 9730 | 5430 | 4970 | 10400 | 5530 | 5000 | 10530
6 | Small Dumper 1 3750 | 1360 1360 | 2210 2210 | 1480 1480 | 3370 | 1570 | 4940 | 1140 1140
7 | Small Dumper 2 3840 | 13110 | 2280 | 15390 | 2230 2230 | 2280 2280 | 2840 2840 | 2620 2620
8 | Small Dumper 3 3820 810 810 | 1590 1590 | 1260 1260 | 1270 1270 | 1120 1120
9 | Small Dumper 4 3750 | 2610 2610 | 1450 1450 720 720 | 3370 3370 | 2690 2690
10 | Small Dumper 5 3740 | 1760 1760 | 2070 2070 | 1210 1210 | 1550 1550 | 1090 1090
11 | Small Dumper 6 3480 | 2260 2260 | 1970 1970 | 2070 2070 | 2440 2440 | 1690 1690
12 | Small Dumper 7 3480 0| 1020 1020 | 1650 1650 | 1710 1710 | 1480 1480
13 | Small Dumper 8 3760 | 1610 1610 | 1120 1120 | 1870 1870 | 1670 1670 | 1270 1270
14 | Small Dumper 9 3850 | 2510 2510 | 1450 1450 | 1560 1560 | 1690 1690 | 1070 1070
15 | Small Dumper 10 3760 700 700 | 1250 1250 0| 1120 1120 | 880 880
16 | Small Dumper 11 3670 | 2230 2230 | 2130 2130 | 960 960 | 2170 2170 | 2280 2280
17 | Small Dumper 12 3840 | 2360 2360 | 2410 2410 | 1450 1450 | 1680 1680 | 2000 2000
18 | Small Dumper 13 4350 0| 1910| 2200 | 4110 | 2630 2630 | 2390 2390 | 1850 1850
19 | Small Dumper 14 4310 | 2160 2160 | 1340 1340 | 1110 1110 | 1340 1340 | 2020 2020
20 | Tractor 1 2800 800 800 | 1580 1580 | 1040 1040 | 1560 1560 | 1120 1120
21 | Tractor 2 2830 0| 1610 1610 | 940 940 | 1410 1410 | 1730 1730
22 | Tractor 3 2800 | 1830 1830 | 2260 2260 | 2130 2130 | 2260 2260 | 1820 1820
23 | Tractor 4 2530 | 1620 1620 | 1470 1470 | 910 910 | 1720 1720 | 1060 1060
24 | Tractor 5 2680 | 1490 1490 | 1880 1880 | 1410 1410 | 1660 1660 | 1380 1380
25 | Tractor 6 2620 930 930 | 1220 1220 | 740 740 | 1420 1420 | 1140 1140
26 | Tractor 7 2620 | 1060 1060 | 1360 1360 | 1240 1240 | 890 890 | 1090 1090
27 | NLO7A8705 (Kuda) 4400 0| 2710 2710 | 2500 2500 0 0
28 | Padam pukhiri 3440 0| 1810 | 5350 | 7160 | 6060 6060 0 0
29 | Airport A0665 2150 | 1720 1720 | 2150 2150 | 2130 2130 0 ‘ 0
AdM
r Mdnic
mgi?xapur : Nagaland
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r/' : £ s
30 | NL11 UR | 1720 0| 2570 2570 | 4330 0 o| 17
31 | NLO3A2864 3780 : 0 1380 1380 | 2600 0 0
32 | NLO7A5956 370 370 _
33 | NLO5D9923 (Army) 4110 0| 1330 1330 | 1254 1254 0- i)
34 | AS01BC022.5 (tv) 2250 0 1330 1330 560 560 0 0
Synopsis of Waste generation by the Dimapur Municipality Assessment Arne e 2 Cy
1. Number of Days sample size assessed
a. By Municipal Vehicles: 5 Days
b. By surrounding villages not under the municipal jurisdiction: 2 Days
2. Average number of trips per day:
saslaguat ] b bi Non Waste
Date & Day (2022) Trips um_cnpa °':' " Municipal | Collected 3. Areas disposing Non Municipal Waste at the Dimapur Dumpsite:
Vehicles Trips 4 ;
Vehicles | (in MT)
Day1 | 16 August (Tuesday) 34 23 3 8 101.14 # Location Frequency # Location Frequency
gav ; 1; iugus: (W\I—\fdn:sday) z; ii z z 12232 1 | Kuda Village Daily 5 | Assam Rifles Daily
gy gust (Thursday) - 2 | Thahekhu Village | Alternate 6 | Airport Daily
Day4 | 22 August (Monday) 38 26 4 8 94.03 — .
3 | Padam Pukhiri Daily 7 | Army Alternate
Day 5 | 23 August (Tuesday) 37 26 4 7 85.12
4 | Purana Bazaar Daily 8 | Assam Rifles 2 | Daily
Average 36.4 25 3.6 7.8 94.18
Total 182 125 18 39 4709 Daily disposal averages at 19 MT/Day

Admin

Démapur Municipal
Dimapur : Nagaland
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Dimapur :

QUANTITATIVE ANALYSIS OF SEPTAGE (LIQUID WASTE) COLLECTION DAILY
Cesspool 1 (Cap 3000 L) Cesspool 2 (Cap 5000L) Cesspool 3 (Cap 5000 L) Total Average | Average
# Date Trip1 | Trip2 | Trip3 | Tripa | Trip1 | Trip 2| Trip3 | Tripa | Trip1 | Trip2 | Trip3 | Trip4 | Collection | Collection Collection
(in Ltrs) (in Ltrs) (in KL)
1| 10-Oct-22 | 3000 | 3000 - - - - - - - - - - 6000
2 | 11-Oct-22 | 3000 | 3000 - - - - - - - - - - 6000|"
3 | 12-Oct-22 | 3000 - - . 5000 5000[ 5000 - - - - - 18000)
4 | 13-Oct-22 | 3000 [ 3000 | 3000 - 5000 5000 5000 5000[ - - - - 29000
5 | 16-0ct-22 | 3000 [ 3000 - - 5000 5000 5000 5000[ 5000 - - - 31000] 18778 18.8
6 | 17-Oct-22 - - - - 5000 5000{ 5000/ 5000 - - - - 20000
7 | 18-Oct-22 | 3000 | 3000 | 3000 | 3000 | 5000, 5000{ 5000{ 5000f - - - - 32000
8 | 19-Oct-22 | 3000 | 3000 | 3000 5000 5000 5000 - - - - - 24000
9 [ 20-0ct-22 | 3000 - - - - - - - - - - - 3000
(A;ILBE T G)
Di &J)Wl
Cdmapur HHﬁa gr%‘%rnd
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OFFICE OF THE 9
DIMAPUR MUNICIPAL COUNCIL

Dimapur: Nagaland.

No.DMC/SWM/2022-23 -/ Dated. Dimapur the Oct’ 2022

ACCEPTANCE LETTER
Io

M/S LAMPS Pvt. Lud.

H/No. 343. Below Sangtam Church,
PWD Colony,

Kohima : Nagaland.

Sub: To quantify the guantum ol legacy waste and total amount of Solid and Liquid waste at DMC
Dumpsite.

Dear Sir.
In reference to vour quotation received Did.18th Oct'2022. the undersigned have accepted
your letter under the following terms & conditions:

I. The billing of the awarded work shall be made as per actual measurement of the work
done.

2. The final payment shall be made only after receiving the entire report and data.
3. The photographs of the work need to be submitted.
4. An advance of 2 50.000 /~(Rupees Fifty Thousand only) is sanctioned for mobilization.
Yours faithfully
(ALBERT EZUNG)
Administrator.
Dimapur Municipal Council.
Dimapur:Nagaland.
No.DMC/SWM/2022-23 Y — 7Y~ Dated, Dimapur the ¢ Oct’ 2022
Copyto:

,A/./ The Member Secretary. Nagaland Pollution Centrol Board Nagaland for information.
. The Establishment branch DMC for favour of information.
The Accounts & Cash Branch. DMC for information.

Office record. /f

n{“' (ALBERT EZL?
aue Pesstion -«i‘ﬂ .

4 W9

(1)
Ll Administrator,
Recen’ I'\__....‘.‘.’.'.‘w- ey Dimapur Municipal Council.
Pt . 254 L,?J' L L S— Dimapur:Nagaland
‘ m --ﬂ-%-'"-v-
( \fEV P
P "

\ m'( A S
("/ V O[‘f{%



Data Collected :

L1 (Length of Dumper One)= 13,

B1 (Breadth of Dumper One)= 7'-6”,

H1( Height of Dumper One)= 4/,

V1 ( Volume of Dumper One)= 395.2Cuft=11.18 Cum,

/)’N:\IG—XUQ& -%

2

L3 (Length of Dumper Three)=12’'-6"

B3 ( Breadth of Dumper Three)=7’"-6"

H3 (Height of Dumper Three) = 3’-6”

V3(Volume of Dumper Three)= 344.73 Cuft= 9.75

Cum.
W1(Legacy waste weight Collected from Dumper One)= 8270Ké
W3(Legacy waste weight Collected from Dumper Three)= 6950Kg

DUMPER 1 ( TATA- 1923K)
Weight of legacy waste per cum= 739.71Kg/Cum

DUMPER 3 (TATA-1613)

Weight of legacy waste per Cum = 712.455 kg/Cum
Therefore average weight of legacy waste per cum= 726 Kg/Cum

As per data collected from Total Station Survey total volume =144104.425 Cum
i.e Total weight = 726Kg/Cum x 144104.425 Cum

= 104619812.55 Kg

=104619.81 MT

Therefore total weight of the legacy waste present at the Dimapur Dumping Ground is 104620 MT.




Dumpiné Volume({Dimapur Dustbin Dumping area)

Chainage | Cross Section Area Avg. area Volume
0 23.707
10 130.257 76.982 769.82
20 403.692 266.9745 2669.745
30 586.399 495.0455 4950.455
40 816.11 701.2545 7012.545
50 748.749 782.4295 7824.295
60 710.005 729.377 7293.77
70 747.13 728.5675 7285.675
80 668.52 708.325 7083.25
90 512.26 590.89 5908.9
100 469.951 491.1055 4911.055
110 811.196 640.5735 6405.735
120 815.974 815.585 8155.85
130 647.26 733.617 7336.17
140 519.944 583.602 5836.02
150 633.5 576.722 5767.22
160 645.44 641.47 6414.7
170 596.298 622.869 6228.69
180 372.013 484.1555 4841.555
1590 257.352 314.6825 3146.825
200 189.912 223.632 2236.32
210 132.168 161.04 16104
220 218.749 175.4585 1754.585
230 317.071 267.91 2679.1
240 361.37 339.2205 3392.205
250 325.109 343.2395 3432.395
260 353.061 339.085 3350.85
270 350.796 351.9285 3519.285
280 438.213 354.5045 3945.045
290 298.304 368.2585 3682.585
300 157.078 227.691 2276.91
310 117.86 137.469 1374.69
320 75.696 96.778 967.78
Total Volume 144104.425|cum

21




367607

MAP OF DIMAPUR DUSTBEN DUMPING AREA

Total Area:-18.20 acre
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367607

MAP OF DIMAPUR DUSTBEN DUMPING AREA

Contour Map
Total Area:-18.20 acre

Contour Interval at 1 meter
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M/S CY ENTERPRISE

GSTIN:13ABMPO5764C1ZN

................... Date.. |8/ ola.

To,

The Administrator

Dimapur municipal Council

Kalibari Rd,

Dimapur

Subject: Status of Bio-Mining at the Dimapur Municipality Website

Respected Sir,

| would like to bring to your attention that | had ordered a 150 MT capacity Bio Mining
Machine in the month of December 2020 (Purchase order/ Payment details enclosed) and was assured
delivery of the same within 5 months. However, due to the recurrence of the Covid pandemic in 2021
too all production work halted.

Pursuing the matter further with the manufacturers (Geetanjali Envirotech Pvt. Ltd.) | could establish
communication only in the month of July 2022. | was then informed that due to the cast rise in
production materials the quote cost of the machine would have to be revised. In consuitation | agreed
to the same and a revised quotation was presented only in the month of August, 2022.

| have presently agreed to the new revised cost and the company has assured that the said Bio-Mining
Machine would reach the Dimapur Municipality by the second week of December, 2022.

I assure you that all information provided here is true to the best of my knowledge

Yours Sincerely

Dimapur : c Y E“TERPRIBE

Preprietor

Bamunpukfini-2 village, near Zani Village Comumgyﬂi:ll ‘Dl.apw‘ 797112, Nagaland

Mob. No. 7005762133, 9774666363, |



MEMORANDUM OF UNDERSTANDING (Mol')

§.  Parties. I'hist Memorandum of U ndetstanémg {Etereutaﬁ&f referred 1o as
“Mol 7} s mude and enfered into by and bttween apur_viu 31 --&ﬂﬂﬂﬁ
hereinafier called “The Municipaliny” and C Y _Enterps
Agency” whose address st No. 214, Bamunpukhu i - 2. Dimapu

z. Purpose. lo reduce the Ptasm waste at the present municipal i)
means of extracting all the plastic waste mixed with the legacy waste, m.mg
machinery apt for the purpose. This will enable the mumpalny getrid of the plastic
waste collected over the vears and help in compliance with environmental norms.

i TermofMOU.  This MOU is effective upon the day and date last signed
f excouted by the duly authorized representatives of ﬁm games to this MOLL. This
4017 may be terminated, without cause, by either party upon 3 Months written notice,
which notice shall be delivered by hand or b} Mﬁﬁd ma?! to the mdmss hsﬁﬁw

gty
$1%

4. Responsibilities of The Agency. The mepalsw is me PTOCE
this arrangement however, the foii»x}wmg directions have to be accepted W
i.  SOP / Whitepaper for the mining of gkasﬁc waste 0 %@

commencing any mining activity; ~ ¢ S =

ii. Al expenses incurred in the process for mining aiastw \me wﬁ%b&m i?‘j? S

TheAgency. e o Ao
=== B Al mining work will be done in an organised manner and Wl mam i

: not be scatiered haphazardly, should the Municipality ﬁhﬁaﬂ&% ﬁm‘t {iizw O

is being neglected the permission granted could be withdrawn; :




_ ¥,

bmitted, security m mamtenm of these me:ﬁmned mhmm / machir
: - will be the sole responsibility of The Ageney; |
% The atmosphere of workers employed should be cordial, The Agency will ke
£ &i&i@ re*%pﬁmifnht} should there be any unwai d situation arising mihm the

E '=-'-w't ;md og books need to be maintained and mx&a& when asked for;
~vii.  The Agency will make a monthly payment to the Municipality. the rate o -
- which will be discussed once all operations are ﬁmme |

viii.  Unauthorized person/s will not be permitted mh__ mpsite
permission from the Municipality.

» without the prior

5 General Provisions

A.  Amendments, Vhere: idering that this waﬁlﬂt project, the
MoU presently signed will be revzew&é aﬁef‘ 6 months for enhancement and optimum
productivity for both mentioned parties:However, either party may request changes 1o
this Moll. Any changes. modifications, revisions or amendments to this MeU which
are mutually agreed upon by and between the parties to this Mol! sha!i be
incorporated by written instrument, and effective when executed and signe
parties to this Mol =

B.  Entirety of Agreement. This Mol consis
the entire and mﬁeg@mted agreement between the p
negotiations, representations and agreéments, w -

| C.  Severability. Should any portion of this MoU be judicially determined
1o be illegal or unenforceable. the remainder of the MoU shall continue in fuil fore
and efTect, and either party may renegotiate the terms affected by the severance.
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effective date of




WIS GEETANJAL! ENVIROTECH
- NEW LINK ROAD ANDHERI WEST MUMBAI

. TROMMEL SCREEN 8

. REF. YOUR PROFORMA INVOICE/LETTER FOR SUPPLY O
'BELT CONVEYOR 150 TPD

- With reference 1o your proforma invoicefletter dated 16/11/2020 we have o inform fhat an
amount of Re. 1707000/~ (Seventeen Lakh Seven Thousandy ) only has been credited vide
RTCS UTR No SBINRS2020122303405771 TO YOUR ACCOUNT nO 084010200006887
for the cost of TROMMEL SCREEN & BELT CONVEYOR 150 TPD to be suppiied to

B Tt

C Y ENTERPRISE  Please forward to us your stamped receipt for the amount.

2 Please note that the amount is to be appropriated specifically towards the purchase
price of the said goods. It should not be appropriated by you for selling against any other
et or liability due or owing to you by C Y ENTERPRISE Prop: Mr. Yanrenthung Ovung.

Plesse note that the hank will have the right o call back the amount if you fail to deliver the
goadsivehicle 1o the above named person against hisfhar acknowiedg i

4 Please advise us the full particulars of goods de
B Yanrenthung Ovung 3 :

ISE Prop:

Nours fai*;ﬁaﬁ.}!ly ‘
s = e

“Retationship Managet (SME] ===t
e ng gﬁ ﬁié&&u* énd retu nzéd ta ﬁieammh@

© Maching Make ...ttt
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NPCB/MSWAI 6 2 Dated:05.08.2014

Tu -
' The Chief Executive Officer
Dimapur Municipal Council
Dimapur, Nagaland.

Sub: Monitoring and inspection report of DMC dumping site at Sunrise Colony,
Burma Camg and suggestion thereof:-

Sir,

With reference .to the above cited subject,| would like to inform you that, the
NPCB team along with your officer Mr.S.Dutta, visited the DMC dumping site at Sunrise
cojony, Burma camp, Dimapur on 18" July,2014 and observed the following:-

1. Location : Sunrise colony, Burma camp,Dimapur,
on the bank of Dhansiri River.
2. Starting year of use ' : 1995
3. Area y 66 bighas
4, Utilized area i.e.,area
covered with waste : 100% i.e.,66 bighas
5. Type of wastes : Unsegregated including Biomedical wastes.

Towards the Dhansiri river, broken glass, plastic waste, papers, etc were found
in plenty, which may be due to absence of recycling of waste in earlier years.

Biomedical waste was found mixed with municipal solid waste at the dumping
site which will cause health hazard by spreading infectious diseases and is also a
threat to environment.

Water test result of Dhansiri (downstream) belew dumping site area is given
below -
i, PH--6.98mg/L
i. D.O-4.8mg/L
iii. BOD-13mg/L

Low level of DO and high BOD level shows that the water is polluted and is not fit
for drinking‘or any other purposes apart from irrigation if required.

Signal Point, Dimapur — 797112
Tel: 03862-245726, Tel Fax: 03862 - 245727
Website: www.npcbB.co.in, E-mail: nppcb2@yahoo.com




- NAGALAND POLLUTION CONTROL BOARD

It is suggested that: :
. A new site be used for waste dispasal in consonance w;th the MSW Rules
~ givenin Schedule - lil.[copy enclosed]
Il.  The present site should be closed as per the Municipal Solid Waste rules
in Schedule - 111 {(31).[copy enclosed ]
M. Bio Medical Waste — Bio Medical Waste shouid not be mixed with
Municipal solid waste and should be disposed as per the Bio Medical
Waste (Management & Handling) Rules, 1998,

Thank You.

Enclosed: As stated

Yours faithfully,

O\[/ | )19

(Rusovil John)
Member Secretary

Signal Point, Dimapur ~ 797112
Tel: 03862-245726, Tel Fax; 03862 — 245727
Website: www.npcb.co.in, E-mail: npcb2@yahoo.com
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NPCB/MSW/ip ' Dated 12/08/2014

To
The Commissioner & Secretary
Urban Development Department
Nagaland Civil Secretariat
Nagaland : Kohima

Sub: Monitoring and inspection report of DMC dumping site at Sunrise
Colony, Burma Camp and suggestion thereof:-

Sir,

With reference to the above cited subject, I would like to inform you that, the
NPCB team along with your officer Mr. S. Duuta, visited the DMC dumping site at
sunrise colony, Burma camp, Dimapur on 18" July, 2014 and observed the
following:-

1. Location : Sunrise colony, Burma camp, Dimapur,
: on the bank of Dhansiri River
2. Starting year of use :1995.
3. Area : 66 bighas
4. Utilized area i.e. area
covered with waste  : 100% i.e. 66 bighas

5. Type of wastes : Unsegregated including Biomedical wastes.

Towards the Dhansiri river, broken glass, plastic waste, papers, etc were found
in plenty, which may be due to absence of recycling of waste in earlier years.

Biomedical waste was found mixed with municipal solid waste at the dumping

site which will cause health hazard by spreading infectious diseases and is also a
threat to environment.

Water test result of Dhansiri, (downstream) below dumping site arca is given
below:-
L 7Y

i, PH-6.98mg/L
ii. D.O — 4.8 mg/L
iii, BOD — 13mg/L

siignal Point, Dimapur ~ 797 112 Nagaland

Tol Nlm « AI0LA Aur
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,;/ NAGALAND POLLUTION CONTROL BOARD

i'e
/, i Low level of DO and high BOD level shows that the water js polluted und is
i " not fit for drinking or any other purposes apart from irri gation if required.

It is suggested that:

I. A new site be used for waste disposal in consonance with the MSW Rules
given in Schedule - I11. {copy enclosed]

II' The present site should be closed as per the Municipal Solid Waste rules in
Schedule - IIT (31). [copy enclosed].

IIl. Bio Medical Waste — Bio Medical Waste should not be mixed with
Municipal Solid Waste and should be disposal as per the Bio- Medical
Waste (Management & Handling) Rules, 1998.

Thank you

Yours faithfully
Enclosed: As stated

(RGsovil John)
Member Secretary

s

stignal Point. Thmaner — 707 117 Siooore s
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o B
P F Signal Point, Dimapur — 797112, Nagaland
‘s -t ;‘ Tel.: 03862-245727, TeleFax; 03862-245726
| o Website: E-mait:
NPCB/PWA/ 2,44, Dated 08.09.2022
To

The Administrator
Dimapur Municipal Council
Dimapur: Nagaland

Sub: Analysis Charges of the Surface water and Ground water Sample -reg.

Sir,

With reference to the above cited subject, I am enclosing herewith the Analysis
charges of the Surface water and Ground water Sample collected on 18/08/2022 from the
vicinity of Dimapur Municipal Dumpsite, located at Sunrise colony, Burma Camp Dimapur.

This is for your kind information and necessary action.

Thank you.

Enclosed: - As stated Yours sincerely,

_I

(K. Hukato Chishi, IFS)
Member Secretary

/

ol &




.ﬂALYSfS REPORT OF SURFACE WATER AND GROUND WATER SAMPLE COLLECTED AT THE VICINITY OF DIMAPUR MUNICIPM DUMPSITE LOCATED AT
SUNRISE COLONY, BURMA CAMP, DIMAPUR

r
K

rl j’!,

Date of Sampling- 18/08/2022

PARAMETERS SURFACE WATER : GROUND WATER
upP DOWN LOCATION 1 | LOCATION 2 | LOCATION 3 | LOCATION 4 | LOCATION S {(Within | LOCATION 6
STREAM STREAM {HAND (BOREWELL) {BOREWELL) (BOREWELL) | the Dumpsite {BOREWELL)
PUMP) i Borewell)
Colour Light Light Clear Clear Clear Clear Clear Clear
Brown Brown :
Velocity (m/s) 1.045 1.06 - - - - - -
Conductivity (5/cm) 158.9 158.3 454 203 187.4 190.1 184.7 180.1
Turbidity 58.1 52.1 15.727 7.44 6.99 2.86 4.65 407
pH 8.4 7.4 6.7 6.4 6.3 6.5 6.3 6.5
Dissolved Oxygen (mg/1} 5.8 5.9 - . - - - -
Blochemical Oxygen Demand 2.15 216 - - - . - - -
(mg/t)
Chemical Oxygen Demand (mg/} 27 25 19 15 11 15 11 9
Phenolphthalein Alkalinity {mg/1) 0 0 0 0 0 0 0 0
Total Alkalinity (mg/l) 24 22 84 92 50 44 40 24
Total Hardness {mg/l) 60 58 328 110 110 124 118 110
Calclum Hardness(mg/l) 20 20 160 52 64 64 60 56
Magnesium Hardness (mg/1) 9.76 9.27 40.99 14.15 11.22 14.64 14.15 13.17
Nitrate-Nitrogen {mg/l} 0.6 18 09 0.4 0.7 0.6 05 0.5
Ammonia-Nitrogen {(mg/l} 0.21 0.34 198 0.11 0.10 0.10 0.19 0.12
Chiloride (mg/}}) 18 13 175 19 19 29 7 7
Phosphate {mg/!) 0.15 0.22 0.19 0.03 0.04 0.04 0.04 0.04
Potassium (mg/l) 5.5 6 5.2 33 23 2.8 29 2.6
fron (mg_/l) 1.76 1.67 6.71 5.44 5,58 0.58 1.14 0.44
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AAMETERS GROUND WATER Permissible Limit
LOCATION 1 LOCATION 2 | LOCATION3 | LOCATION4 | LOCATIONS5 | LOCATIONG (mg/1) for Drinking
(HAND PUMP) | (BOREWELL) (BOREWELL) | (BOREWELL) {BOREWELL} | (BOREWELL) | water as per|S
. © | 10500:2012
Colour Clear Clear Clear Clear Clear Clear -
Conductivity (5/cm) 454 203 187.4 190.1 184.7 180.1 -
Turbidity 15.77 7.44 6.99 9.86 4.65 4.07 5
pH 6.7 6.4 6.3 6.5 6.3 6.5 6.5-8.5
Chemical Oxygen Demand 19 15 11 15 11 9 -
(mg/l)
Phenolphthalein Alkalinity 0 0 0 0 0 0 -
(mg/)
Total Alkalinity {mg/1) 84 92 50 44 40 24 200
Total Hardness (mg/1) 328 11_0 110 124 118 110 200
Calcium Hardness(mg/1) 160 52 64 64 60 56 200
Magnesium Hardness {mg/l) 40.99 14.15 11.22 14.64 14.15 13.17 30
Nitrate-Nitrogen {mg/1}) 0.9 04 0.7 0.6 0.5 0.5 45
Ammonia-Nitrogen (mg/l} 1.98 0.11 0.10 0.10 0.19 0.12 0.5
Chioride (mg/i} 175 19 19 29 7 7 250
Phosphate {mg/l) 0.19 0.03 0.04 0.04 0.04 0.04 -
Potassium {mg/l) 5.2 3.3 23 2.8 29 2.6 -
Iron (mg/l) 6.71 5.44 5.58 0.58 1.14 0.44 0.3
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NAGALAND PCLLUTION CONTRCL BEOARD

CR/AVNIR, e Duted 17/08/2018

Tne Secretary
Urban Development Department
Nagaland Konima

Sub: Solid Waste Management Rules 2016-reg

Sir

| am enciosing herewith relevant RUIEs/5eCclions from 1he Soua Waste Management
Rules 2016

Please refer Rule 11. Uuties of the Secrerary-in- Charge, Urbon UeveiGpment in he
State for your kind information and necessary action.

Yours faithfully
Fnctosed: 1. Gol lettar dated 17 mav 7018 Af1
ii. Rule 11- A/2
iii.Suggested Criteria- A/3

./.
¥

4

{Rusowl iohn)

hacimber Secretaly
NPCB/RWMR/ Dated: 17/08/2016

Copy to,
1. OSD Lo tive Chief Secreiary Nagalang for pand information
2. Commissioner & Secretary Dc:partmem of Environment Forest and Climate Change for kind
information and request to notify the State level Advisory Body as per Rule 23.
Commissioner, Nagaland with reference to Rule 12, 13, 15 & 19 for kind necessary action
Commissioner & Secretary Kural Department with reference to Kuie 13, 10 & 19 for
necessary action.

oo T S wod & llann. adt s
o /

2 Mponenrs, B T

Member Secretary

Sienal Pomt Dimapur 797112 Nagaland

Vohaste Bt npeh nassbaad eos il il
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